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HARYANA GOVERNMENT
TOWN AND COUNTRY PLANNING DEPARTMENT
Notification
The 12th January, 2024

No. S.O. 3/H.A. 23/2021/S. 46/2024.— In exercise of the powers conferred under sub-
section (1) of section 46 of the Panchkula Metropolitan Development Authority Act, 2021 (23
of 2021), the Governor of Haryana hereby makes the following transfer scheme for providing and
giving effect to the transfer of the properties, interests in properties, rights and liabilities of the
Haryana Shehri Vikas Pradhikaran in respect of infrastructure development works, other than
internal development works to the Authority, established under the Panchkula Metropolitan
Development Authority Act, 2021, as per and in accordance with the terms of this transfer scheme
and for matters incidental and ancillary thereto, namely : -

1. ()

()

3)

2. (1)
context,

This transfer scheme may be called as the Panchkula Metropolitan Development
Authority (Haryana Shehri Vikas Pradhikaran, Properties, Interests in Properties, Rights and
Liabilities), Transfer Scheme, 2024.

This transfer scheme shall extend to the Panchkula Metropolitan Area and shall,
further extend to all properties, interests in properties, rights and liabilities of the Haryana Shehri
Vikas Pradhikaran that are located both within and outside the State of Haryana, in so far as such
properties, interests in properties, rights and liabilities of the Haryana Shehri Vikas Pradhikaran
are related to infrastructure development works, other than internal development works, located
in the Panchkula Metropolitan Area.

This transfer scheme shall come into force on the date of its publication in the
official Gazette.

In this transfer scheme, unless there is anything repugnant in the subject or

(@)
(b)

(©
(d)

©)

“Act” means the Panchkula Metropolitan Development Authority Act,
2021 (23 of 2021) ;

“assets” means all properties and interests in properties, immovable and
movable of the Haryana Shehri Vikas Pradhikaran relating to infrastructure
development works, other than internal development works, located in the
Panchkula Metropolitan Area, including roads, water supply systems and
pipelines, sewerage systems and pipelines, storm water drainage systems
and pipelines, green spaces abutting roads, specified parks, open spaces,
stadia, buildings, plants, machinery, stores, workshops, furniture, fixtures,
vehicles, guest houses, amenities and installations pertaining and attached
thereto cash in hand, cash at bank, investments, book debts (corporeal and
incorporeal), tangible and intangible assets, right of way, benefits, licenses,
consents, authorities, registration and powers of every kind, nature and
description whatsoever, privileges, liberties, advantages, benefits and
approvals, contracts, deeds, schemes, bonds, agreements and other
instruments and interest (including receivables) of whatever nature and
wherever situated;

“effective date” means the date on which this transfer scheme is published
in the Official Gazette;

“liabilities” include all liabilities, debts, duties, obligations and other
out- standings including statutory liabilities and Government levies of
whatever nature and contingent liabilities which may arise in regard to the
dealings before the effective date in respect of infrastructure development
works of the Haryana Shehri Vikas Pradhikaran, other than internal
development works, located in the Panchkula Metropolitan Area;

“proceedings” include all proceedings of whatever nature including suits,
appeals, complaints, petitions, applications, conciliation, arbitration, whether
civil or criminal cases or otherwise, in which the Haryana Shehri Vikas
Pradhikaran is one of the parties;

Short title, extent
and
commencement.

Definitions
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Classification of
properties of
Haryana Shehri
Vikas
Pradhikaran

Effect of
transfer.

()] “Schedule” means the schedule appended to this transfer scheme;

(2) Words and expressions used herein and not defined in this transfer scheme but
defined in the Act shall have the same meanings respectively assigned to them in the Act.

3. (1)  The properties of the Haryana Shehri Vikas Pradhikaran are classified in the
Schedules as follows,-

(@ Infrastructure Development Works Asset mentioned in Schedule A to E;
(b)  Buildings Asset mentioned in Schedule F; and
(c)  Lands Asset mentioned in Schedule G;

(2)  If the properties under clause (1) above are subject to security for any borrowings or
arrangements in favour of third parties for any financial assistance or obligations taken by the
Haryana Shehri Vikas Pradhikaran and the liabilities in respect thereof are to be classified in the
Haryana Shehri Vikas Pradhikaran and the Authority, the State Government, may by order to be
issued for the said purpose, provide for the apportionment of the liabilities secured by such
properties, assets and rights between the Haryana Shehri Vikas Pradhikaran and the Authority and
upon such apportionment the security shall be applicable to the extent of apportioned liability only.

4. (1) On and from the effective date and subject to the terms and conditions specified in
the Act and this transfer scheme, the assets and liabilities, proceedings and records, whether
physical or digital of the Haryana Shehri Vikas Pradhikaran that form part of Schedules A to G
shall stand transferred to and vest in the Authority absolutely for all intents and purposes, without
any further act or thing to be done by the State Government or the Haryana Shehri Vikas
Pradhikaran or any person.

(2)  Upon such transfer, the Authority shall, from the effective date, discharge all
functions, duties, responsibilities and liabilities with respect to or arising from the transferred
properties or the operations and maintenance thereof.

(3)  Upon such transfer and with effect from the effective date, the loans, subventions and
obligations of the Haryana Shehri Vikas Pradhikaran shall stand extinguished and cancelled, which
shall be in full and final settlement of all claims of the Haryana Shehri Vikas Pradhikaran except as
set out in this transfer scheme or any other notification, as may be issued by the State Government.

(4)  On such transfer and vesting of the functions provided herein above and except as
otherwise provided, the Authority shall be responsible for all functions, contracts, rights, deeds,
schemes, bonds, agreements, arrangements, proceedings and other instruments of whatever nature
relating to the properties transferred to it, to which the Haryana Shehri Vikas Pradhikaran was a
party, subsisting or having effect on the effective date, and in the same manner as the Haryana
Shehri Vikas Pradhikaran was liable immediately before the effective date and the same shall
remain in force and effect against or in favour of the Authority and may be enforced effectively as
if the Authority had been a party thereto instead of the Haryana Shehri Vikas Pradhikaran.

(5) Nothing in the clause above shall apply to rights, responsibilities, liabilities and
obligations in respect of the employees and other personnel of the Haryana Shehri Vikas
Pradhikaran and matters relating to employees and other personnel of the Haryana Shehri Vikas
Pradhikaran, including statutory dues such as salary, wages, gratuity, pension, provident fund,
leave encashment/medical benefits, compensation and retirement benefits.

(6)  As consideration for the transfer and vesting as specified in this transfer scheme, the
State Government shall, by order, notify the balance sheet and financials deemed to have been
transferred from the Haryana Shehri Vikas Pradhikaran to the Authority.

(7)  The State Government may, by an order to be issued for the purpose, amend, vary,
modify, add, delete or otherwise change the terms and conditions specified in the Schedules at any
time during the provisional period mentioned in clause 7.

(8)  Therights in the properties or interests in properties transferred to the Authority shall
be subject to the restrictions and limitations specified in this transfer scheme or in the applicable
Schedule.

(9)  The Authority and the Haryana Shehri Vikas Pradhikaran shall be entitled to sign a
shared facilities agreement in respect of such of the shared facilities, if any, which shall include
residential accommodation constructed, owned and maintained by the Haryana Shehri Vikas
Pradhikaran.
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5. Upon the transfer being effected in accordance with the Act and this transfer scheme, the
rights and obligations of all persons shall be restricted to the Authority, to whom the rights,
properties, interests in properties or liabilities are assigned and notwithstanding anything
contained in any deed, documents, instruments, agreements or arrangements which such person
has with the Haryana Shehri Vikas Pradhikaran, the person shall not claim any right or interest
against the Haryana Shehri Vikas Pradhikaran.

6. (1)  All proceedings of whatever nature by or against the Haryana Shehri Vikas
Pradhikaran pending on the effective date shall not abate or discontinue or otherwise in any way
prejudicially be affected by reason of the transfer under this transfer scheme and the proceedings
shall be continued, prosecuted and enforced by or against the Authority to whom the same are
assigned in accordance with this transfer scheme and orders issued thereunder.

(2)  The proceedings covered under sub-clause (1) above shall be continued in the same
manner and to the same extent as it would or might have been continued, prosecuted and enforced
by or against the Haryana Shehri Vikas Pradhikaran if the transfer specified in this transfer
scheme had not been made.

7. (1)  The transfer under this transfer scheme, unless otherwise specified in any  order
made by the State Government, shall be provisional for a period of one year from the effective
date.

(2) At any time within a period of one year from the effective date, the State
Government may, by order published in the Official Gazette, amend, vary, modify, add, reduce,
delete or otherwise change the terms and conditions of the transfer including items included in the
transfer, and transfer such of the assets, liabilities, proceedings, rights and obligations forming
part of the Haryana Shehri Vikas Pradhikaran to the Authority or vice versa, in such manner and
on such terms and conditions, as the State Government may consider appropriate.

(3)  On the expiry of the period or one year from the effective date and subject to any
directions given by the State Government, the transfer of assets, liabilities, proceedings, rights
and obligations made in accordance with this transfer scheme shall become final.

8. The transfer under this transfer scheme shall operate and be effective pursuant to action of
the State Government by notifying this transfer scheme and orders issued in terms of this transfer
scheme and without any further act, deed or thing to be done by the State Government, the
Haryana Shehri Vikas Pradhikaran, transferees or any other person, subject to the terms and
conditions of this transfer scheme.

9. If any doubt, dispute, difference or issue arises in regard to the transfers under this transfer
scheme then subject to the provisions of the Act, the decision of the State Government thereon
shall be final and binding on all parties.

10.  The State Government may, by order published in the Official Gazette, amend this transfer
scheme and make such provisions, not inconsistent with the provisions of the Act, as may appear
to be necessary for removing the difficulties arising in implementing the transfers under this
transfer scheme.

Rights and
obligations of
third parties.

Pending suits,
proceedings, etc.
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property, rights,
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in first instance.

Transfer by
operation of law.
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SCHEDULE - A
(See item () of sub-clause (1) of clause 3)

INFRASTRUCTURE DEVELOPMENT WORKS - Road Network (Haryana Shehri Vikas Pradhikaran)

Asset ID -110001

New Ghaggar Bridge to T-Point Sector-23
L =720M ; Row = 60M

Asset ID —110002

T-Point Sector-23 to NH-73
L = 880M ; Row = 60M

Asset ID — 110003

T-Point Sector-23 to Nandana Bridge Sector-24
L = 1000M ; Row = 60M

Asset 1D —110004

Nandana Bridge Sector-24 to Junction of Sector-24-26
L = 650M ; Row = 60M

Asset ID -110005

Sectors Dividing Road, Sectors 24 — 26
L =470M ; Row = 60M

Asset ID —110006

Junction of Sector-24-26 to Junction of 26-27
L =590M ; Row = 60M

Asset ID —110007

Junction of Sector-24-26 to Junction of 26-27
L =400M ; Row = 60M

Asset ID -110008

Sector Dividing Road, Sector -26 & 27,
L =1120M ; Row = 60M

Asset ID —110009

External Road Sector-27 along Ghaggar
L =750M ; Row = 60M

Asset ID -110010

Sector Dividing Road, Sector -27 & 28
L=1110M ; Row = 60M

Asset ID -110011

Road along Ghaggar River, Sector-23
L =1100M ; Row = 60M

Asset ID -110012

Sector Dividing Road, Sector-22 & 23
L = 800M ; Row = 60M

Asset ID -110013

Sector Dividing Road, Sector -24 & 25
L =770M ; Row = 30M

Asset ID -110014

External Road along Ghaggar River, Sector-28
L =750M ; Row = 30M

Asset ID -110015

Sector Dividing Road, Sector-3 & 6, MDC (including Dolphin chowk)
L =425M ; Row = 60M

Asset ID -110016

Sector Dividing Road, Sector -4 & 6, MDC
L =1150M ; Row = 60M

Asset ID -110017

Sector Dividing Road starting form Kohni Sahab Gurudwara to ICAR-1ISWC office
Sector -4, MDC including under pass
L =1350M ; Row = 30/45M

Asset ID -110018

Sector Dividing Road, Sector -1 & 4, MDC
L = 850M ; Row = 60M

Asset ID -110019

Sectors Dividing Road, Sector-3 & 4, MDC
L = 400M ; Row = 60M

Asset ID —110020

Road starting from Junction of Dividing Road of Sector 1 & 2, MDC and village
Saketri to UT border Kaimbwala, Chandigarh
L =1070M ; Row = 30/60M




HARYANA GOVT. GAZ. JAN. 16, 2024 (PAUS. 26, 1945 SAKA)

33

INFRASTRUCTURE DEVELOPMENT WORKS — Water Supply Network

SCHEDULE -B
(See item () of sub-clause (1) of clause 3)

(Haryana Shehri Vikas Pradhikaran)

Asset 1D —210001

Water supply line -210001, Kaushlya Dam to Water Works Sector-1

Length: 10060M ; Pipe Dia: 745mm

Asset 1D —210002

Water supply line - 210002, Kaushlya Dam to W.T.P Sector-32

Length: 2700M ; Pipe Dia: 500mm

Asset ID —210003

Water supply line - 210003, Peer Baba to W.T.P, Sector-1, MDC

Length: 2350M ; Pipe Dia: 500mm

Asset 1D —210004

Water supply line — 210004, Kajoli to Water Works Sector-1

Length: 18315M ; Pipe Dia: 500mm

Asset ID —220001

Water supply line — 220001, Sector —6to 7
Length: 850M ; Pipe Dia: 300mm

Asset 1D —220002

Water supply line — 220002, Sector — 6 to 7
Length: 710M ; Pipe Dia: 500mm

Asset ID —220003

Water supply line — 220003, Sector — 5 to 6
Length: 1150M ; Pipe Dia: 350mm

Asset ID —220004

Water supply line - 220004, Sector - 5to 8
Length: 500M ; Pipe Dia: 500mm

Asset 1D —220005

Water supply line 220005, Sector — 8
Length: 540M ; Pipe Dia: 500mm

Asset ID —220006

Water supply line — 220006, Sector — 5
Length: 660M ; Pipe Dia: 300mm

Asset 1D —220007

Water supply line — 220007, Sector —7to 8
Length: 1060M ; Pipe Dia: 100mm

Asset ID —220008

Water supply line — 220008, Sector — 7 to 8
Length: 1060M ; Pipe Dia: 300mm

Asset ID —220009

Water supply line — 220009, Sector — 8 to 17
Length: 890M ; Pipe Dia: 400mm

Asset 1D —220010

Water supply line — 220010, Sector — 17 to 18

Length: 260M ; Pipe Dia: 300mm

Asset ID —220011

Water supply line — 220011, Sector —8t0 9
Length: 910M ; Pipe Dia: 250mm

Asset 1D —220012

Water supply line — 220012, Sector —81t0 9
Length: 910M ; Pipe Dia: 300mm

Asset ID —220013

Water supply line — 220013, Sector — 16 to 17

Length: 700M ; Pipe Dia: 300mm

Asset 1D —220014

Water supply line — 220014, Sector — 9 to 16
Length: 580M ; Pipe Dia: 400mm

Asset 1D —220015

Water supply line — 220015, Sector — 9 to 10
Length: 890M ; Pipe Dia: 250mm

Asset ID —220016

Water supply line — 220016, Sector — 5,9 to 10

Length: 880M ; Pipe Dia: 300mm

Asset ID —220017

Water supply line — 220017, Sector — 5 to 10
Length: 400M ; Pipe Dia: 300mm

Asset ID —220018

Water supply line — 220018, Sector — 10 to 11

Length: 820M ; Pipe Dia: 250mm

Asset 1D —220019

Water supply line — 220019, Sector — 10 to 15

Length: 730M ; Pipe Dia: 250mm
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Asset ID —220020

Water supply line — 220020, Sector — 15 to 16
Length: 760M ; Pipe Dia: 300mm

Asset 1D —220021

Water supply line — 220021, Sector — Ph 11 to 15,16
Length: 1740M ; Pipe Dia: 350mm

Asset ID —220022

Water supply line — 220022, Sector — 14 to 15
Length: 875M ; Pipe Dia: 350mm

Asset ID —220023

Water supply line — 220023, Sector — Ph 1 to Ph 11
Length: 800M ; Pipe Dia: 250mm

Asset 1D —220024

Water supply line — 220024, Sector — Ph I to Ph 11
Length: 850M ; Pipe Dia: 200mm

Asset ID —220025

Water supply line — 220025, Sector — 14 to Ph |
Length: 700M ; Pipe Dia: 350mm

Asset 1D —220026

Water supply line — 220026, Sector — Abheypur to Ph |
Length: 980M ; Pipe Dia: 250mm

Asset ID —220027

Water supply line — 210027, Sector — 12A to Ph |
Length: 750M ; Pipe Dia: 500mm

Asset 1D —220028

Water supply line — 220028, Sector — 12A to Ph |
Length: 750M ; Pipe Dia: 250mm

Asset 1D —220029

Water supply line — 220029, Sector — 2to 3
Length: 3960M ; Pipe Dia: 400mm

Asset ID —220030

Water supply line — 220030, Sector — 12A to 20
Length: 960M ; Pipe Dia: 500mm

Asset 1D —220031

Water supply line - 220031, Sector — 20
Length: 950M ; Pipe Dia: 350mm

Asset ID —220032

Water supply line — 220032, Sector — 20 to 21
Length: 980M ; Pipe Dia: 250mm

Asset 1D —220033

Water supply line — 220033, Sector — 20 to 21
Length: 970M ; Pipe Dia: 300mm

Asset 1D —220034

Water supply line — 220034, Sector — 12 to 12A
Length: 550M ; Pipe Dia: 200mm

Asset ID —220035

Water supply line — 220035, Sector — 12 to 12A, 11 to 14
Length: 1340M ; Pipe Dia: 250mm

Asset ID —220036

Water supply line — 220036, Sector — 12A to 14
Length: 670M ; Pipe Dia: 200mm

Asset ID —220037

Water supply line — 220037, Sector — 12A to 14
Length: 200M ; Pipe Dia: 250mm

Asset 1D —220038

Water supply line — 220038, Sector — 12 to 21
Length: 1190M ; Pipe Dia: 500mm

Asset ID —220039

Water supply line — 220039, Sector — 11 to 12
Length: 845M ; Pipe Dia: 200mm

Asset ID —220040

Water supply line — 220040, Sector — 11,12 to 4
Length: 1200M ; Pipe Dia: 300mm

Asset 1D —220041

Water supply line — 220041, Sector — 11,12 to 4
Length: 1200M ; Pipe Dia: 300mm

Asset ID —220042

Water supply line — 220042, Sector — 21
Length: 580M ; Pipe Dia: 300mm

Asset 1D —220043

Water supply line — 220043, Sector — 3 to 21
Length: 1100M ; Pipe Dia: 250mm

Asset ID —220044

Water supply line — 220044, Sector — 3 to 21
Length: 400M ; Pipe Dia: 300mm
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Asset ID —220045

Water supply line — 220045, Sector — 3 to 21
Length: 320M ; Pipe Dia: 200mm

Asset 1D —220046

Water supply line — 220046, Sector — 2,3 to 4
Length: 1430M ; Pipe Dia: 500mm

Asset ID —220047

Water supply line — 220047, Sector — 4
Length: 1050M ; Pipe Dia: 150mm

Asset ID —220048

Water supply line — 220048, Sector — 2 to 4
Length: 920M ; Pipe Dia: 200mm

Asset 1D —220049

Water supply line — 220049, Sector —4to 5
Length: 740M ; Pipe Dia: 400mm

Asset ID —220050

Water supply line — 220050, Sector —2 to 5
Length: 660M ; Pipe Dia: 400mm

Asset 1D —220051

Water supply line — 220051, Sector —2,4t0 5
Length: 390M ; Pipe Dia: 200mm

Asset ID —220052

Water supply line — 220052, Sector — 2,4 to 5
Length: 1010M ; Pipe Dia: 200mm

Asset 1D —220053

Water supply line — 220053, Sector — 1 to 2
Length: 850M ; Pipe Dia: 400mm

Asset 1D —220054

Water supply line — 220054, Sector — 1 to 2
Length: 750M ; Pipe Dia: 500mm

Asset ID —220055

Water supply line — 220055, Sector —2 to 3
Length: 400M ; Pipe Dia: 500mm

Asset 1D —220056

Water supply line — 220056, Sector — 1
Length: 100M ; Pipe Dia: 600mm

Asset ID —220057

Water supply line — 220057, Sector — 1 to 2
Length: 100M ; Pipe Dia: 500mm

Asset 1D —220058

Water supply line — 220058, Sector —1to 6
Length: 100M ; Pipe Dia: 500mm

Asset 1D —220059

Water supply line — 220059, Sector —1to 6
Length: 705M ; Pipe Dia: 300mm

Asset ID —220060

Water supply line — 220060, Sector — 1 to 6
Length: 705M ; Pipe Dia: 250mm

Asset 1D —220061

Water supply line — 220061, Sector —1to 6
Length: 600M ; Pipe Dia: 150mm

Asset ID —220062

Water supply line — 220062, Sector —8to 9
Length: 45M ; Pipe Dia: 500mm

Asset 1D —220063

Water supply line — 220063, Sector — 16 to 17
Length: 45M ; Pipe Dia: 400mm

Asset ID —220064

Water supply line — 220064, Sector — 32
Length: 2350M ; Pipe Dia: 500mm

Asset ID —220065

Water supply line — 220065, Sector — 23
Length: 1050M ; Pipe Dia: 450mm

Asset ID —220066

Water supply line — 220066, Sector — 22 & 23
Length: 696M ; Pipe Dia: 200mm

Asset ID —220067

Water supply line — 220067, Sector — 23 to 24 along Ghaggar River

Length: 3175M ; Pipe Dia: 400mm

Asset 1D —220068

Water supply line — 220068, Sector — 24,25 to 26

Length: 1250M ; Pipe Dia: 300mm

Asset ID —220069

Water supply line — 220069, Sector — 26 & 27
Length: 2300M ; Pipe Dia: 250mm
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Asset ID —220070

Water supply line — 220070, Sector - 27
Length: 150M ; Pipe Dia: 250mm

Asset 1D —220071

Water supply line — 220071, Sector — 23
Length: 42M ; Pipe Dia: 300mm

Asset ID —220072

Water supply line — 220072, Sector — 2,3 to 4 MDC
Length: 2500M ; Pipe Dia: 150mm

Asset ID —220073

Water supply line — 220073, Sector — 4MDC to WTP , MDC
Length: 340M ; Pipe Dia: 250mm

Asset 1D —220074

Water supply line — 220074, Sector — 4MDC to WTP , MDC
Length: 600M ; Pipe Dia: 350mm

Asset ID —220075

Water supply line — 220075, Sector — 5MDC to WTP , MDC
Length: 2000M ; Pipe Dia: 500mm

Asset ID —220076

Water supply line — 220076, Sector — 4, MDC
Length: 40M ; Pipe Dia: 350mm

Asset ID —220077

Water supply line — 220077, Sector — 4, MDC
Length: 250M ; Pipe Dia: 350mm

Asset 1D —220078

Water supply line — 220078, Sector — 6 MDC to 4, MDC
Length: 250M ; Pipe Dia: 200mm

Asset 1D —220079

Water supply line — 220079, Sector -6, MDC
Length: 80M ; Pipe Dia: 350mm

Asset ID —220080

Water supply line — 220080, Sector — 5-C, MDC along railway line

Length: 250M ; Pipe Dia: 350mm

Asset 1D —220081

Water supply line — 220081, Sector — 5, MDC
Length: 270M ; Pipe Dia: 250mm

Asset ID —220082

Water supply line — 220082, Sector — 5-A to 5-B, MDC
Length: 450M ; Pipe Dia: 150mm

Asset 1D —220083

Water supply line — 220083, Sector — 5-B, MDC
Length: 500M ; Pipe Dia: 150mm

Asset 1D —220084

Water supply line — 220084, Sector — 5, MDC
Length: 350M ; Pipe Dia: 500mm

Asset ID —220085

Water supply line — 220085, Sector —6, MDC to water works
Length: 546M ; Pipe Dia: 250mm
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SCHEDULE-C
(See item () of sub-clause (1) of clause 3)

INFRASTRUCTURE DEVELOPMENT WORKS - Sewerage Network (Haryana Shehri Vikas Pradhikaran)

Asset ID -310001

Sewer line — 310001, Sector —6to 7
Length: 850M ; Pipe Dia: 300mm

Asset 1D -310002

Sewer line — 310002, Sector — 5to 6
Length: 1000M ; Pipe Dia: 250mm

Asset ID -310003

Sewer line — 310003, Sector —5t0 6
Length: 230M ; CBD: 600x900mm

Asset 1D —310004

Sewer line — 310004, Sector —1to 6
Length: 705M ; Pipe Dia: 250mm

Asset ID —310005

Sewer line — 310005, Sector - 8,9,10t0 5
Length: 1380M ; CBD: 600x900mm

Asset 1D -310006

Sewer line — 310006, Sector —2,4to 5
Length: 1400M ; Pipe Dia: 450mm

Asset 1D -310007

Sewer line — 310007, Sector — 7 to 8
Length: 1060M ; CBD: 1350mm

Asset ID —310008

Sewer line — 310008, Sector — 17 to 18
Length: 260M ; CBD: 1350mm

Asset 1D -310009

Sewer line — 310009, Sector — 17
Length: 160M ; CBD: 1350mm

Asset ID -310010

Sewer line — 310010, Sector — 16 to 17
Length: 610M ; CBD: 1350mm

Asset ID -310011

Sewer line — 310011, Sector — 16
Length: 310M ; CBD: 1350mm

Asset 1D -310012

Sewer line — 310012, Sector — 15 to Ph |
Length: 1490M ; CBD: 600x900mm

Asset ID -310013

Sewer line — 310013, Sector — 14 to 15
Length: 875M ; CBD: 600x900mm

Asset 1D -310014

Sewer line — 310014, Sector —8,19,10,15,16,17
Length: 1920M ; CBD: 600x900mm

Asset ID -310015

Sewer line — 310015, Sector -6 to 7
Length: 640M ; CBD: 600x900mm

Asset ID -310016

Sewer line — 310016, Sector — 10 to 11
Length: 820M ; Pipe Dia: 200mm

Asset ID -310017

Sewer line — 310017, Sector — 11 to 12
Length: 845M ; Pipe Dia: 300mm

Asset ID -310018

Sewer line — 310018, Sector — 4 to 12
Length: 1200M ; CBD: 2250mm

Asset 1D -310019

Sewer line — 310019, Sector — 12 to 21
Length: 990M ; CBD: 600x900mm

Asset ID -310020

Sewer line — 310020, Sector — 12 to 12A
Length: 700M ; CBD: 600x900mm

Asset 1D -310021

Sewer line — 310021, Sector — 12A to 20
Length: 960M ; CBD: 1050mm

Asset ID -310022

Sewer line — 310022, Sector — 12A to Ph |
Length: 750M ; CBD: 600x900mm

Asset ID -310023

Sewer line — 310023, Sector — 12A to 14
Length: 670M ; Pipe Dia: 300mm
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Asset ID -310024

Sewer line — 310024, Sector — 14 to Ph |
Length: 700M ; CBD: 600x900mm

Asset 1D -310025

Sewer line — 310025, Sector — Ph 11
Length: 980M ; CBD: 600x900mm

Asset ID -310026

Sewer line — 310026, Sector — Ph Il
Length: 390M ; Pipe Dia: 250mm

Asset ID -310027

Sewer line — 310027, Sector — Ph | to 19
Length: 980M ; CBD: 600x900mm

Asset 1D -310028

Sewer line — 310028, Sector — 19
Length: 400M ; Pipe Dia: 350mm

Asset ID -310029

Sewer line — 310029, Sector — 20 to Ph |
Length: 180M ; CBD: 1200mm

Asset 1D -310030

Sewer line — 310030, Sector — STP to 20
Length: 980M ; Pipe Dia: 900mm

Asset ID -310031

Sewer line — 310031, Sector — STP
Length: 50M ; Pipe Dia: 900mm

Asset 1D -310032

Sewer line — 310032, Sector —20
Length: 1040M ; Pipe Dia: 450mm

Asset 1D -310033

Sewer line — 310033, Sector —20
Length: 530M ; Pipe Dia: 300mm

Asset ID -310034

Sewer line — 310034, Sector —20
Length: 310M ; Pipe Dia: 300mm

Asset 1D -310035

Sewer line — 310035, Sector — 12A to 20
Length: 870M ; Pipe Dia: 600mm

Asset ID —310036

Sewer line — 310036, Sector — 20 to 21
Length: 700M ; Pipe Dia: 450mm

Asset 1D -310037

Sewer line — 310037, Sector — 21
Length: 690M ; Pipe Dia: 450mm

Asset 1D -310038

Sewer line — 310038, Sector — 21
Length: 875M ; Pipe Dia: 450mm

Asset ID —310039

Sewer line — 310039, Sector — 3 to 21
Length: 420M ; Pipe Dia: 450mm

Asset 1D -310040

Sewer line — 310040, Sector — 3 to 4
Length: 91M ; Pipe Dia: 450mm

Asset ID -310041

Sewer line — 310041, Sector —3to 4
Length: 705M ; Pipe Dia: 300mm

Asset 1D -310042

Sewer line — 310042, Sector — 3 to Devi Nagar
Length: 190M ; Pipe Dia: 300mm

Asset ID -310043

Sewer line — 310043, Village-Devi Nagar
Length: 220M ; Pipe Dia: 200mm

Asset ID —310044

Sewer line — 310044, Village— Devi Nagar
Length: 160M ; Pipe Dia: 200mm

Asset 1D -310045

Sewer line — 310045, Sector —2t0 3
Length: 1076M ; CBD: 600x900mm

Asset ID —310046

Sewer line — 310046, Sector - 4
Length: 190M ; CBD: 600x900mm

Asset 1D -310047

Sewer line — 310047, Sector - 2
Length: 940M ; Pipe Dia: 300mm

Asset ID -310048

Sewer line — 310048, Sector — 1 to 2
Length: 280M ; Pipe Dia: 300mm
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Asset ID -310049

Sewer line — 310049, Sector — 1 to 2
Length: 430M ; Pipe Dia: 450mm

Asset 1D -310050

Sewer line — 310050, Sector — 1 to 2
Length: 120M ; Pipe Dia: 450mm

Asset ID -310051

Sewer line — 310051, Sector - 32
Length: 2750M ; Pipe Dia: 600mm

Asset ID -310052

Sewer line — 310052, Sector — 22
Length: 877M ; Pipe Dia: 600mm

Asset 1D -310053

Sewer line — 310053, Sector — 22 to 23
Length: 750M ; Pipe Dia: 600mm

Asset ID -310054

Sewer line — 310054, Sector — 23
Length: 1500M ; Pipe Dia: 600mm

Asset 1D -310055

Sewer line — 310055, Sector — 23 to 24 along Ghaggar River
Length: 2250M ; Pipe Dia: 800mm

Asset ID —310056

Sewer line — 310056, Sector — 24,25 & 26
Length: 1005M ; CBD: 600X900mm

Asset 1D -310057

Sewer line — 310057, Sector — 24 & 25
Length: 750M ; Pipe Dia: 600mm

Asset 1D -310058

Sewer line — 310058, Sector — 26
Length: 970M ; Pipe Dia: 900mm

Asset ID —310059

Sewer line — 310059, Sector — 26 & 27
Length: 780M ; CBD: 600X900mm

Asset 1D -310060

Sewer line — 310060, Sector - 27
Length: 760M ; Pipe Dia: 1050mm

Asset ID -310061

Sewer line — 310061, Sector - 27 & 28
Length: 300M ; Pipe Dia: 600mm

Asset 1D -310062

Sewer line — 310062, Sector - 28
Length: 800M ; Pipe Dia: 1200mm

Asset 1D -310063

Sewer line — 310063, Sector — 3 MDC
Length: 400M ; Pipe Dia: 200mm

Asset ID -310064

Sewer line — 310064, Sector — 4, MDC
Length: 570M ; Pipe Dia: 300mm

Asset 1D -310065

Sewer line — 310065, MDC, 4 to 6
Length: 410M ; Pipe Dia: 300mm

Asset ID —310066

Sewer line — 310066, MDC — 6 & 5-C
Length: 95M ; Pipe Dia: 300mm

Asset 1D -310067

Sewer line — 310067, MDC -5 & 5-C
Length: 250M ; Pipe Dia: 300mm

Asset ID —-310068

Sewer line — 310068, MDC - 5
Length: 300M ; Pipe Dia: 500mm

Asset ID —310069

Sewer line — 310069, MDC - 5
Length: 500M ; Pipe Dia: 500mm

Asset 1D -310070

Sewer line — 310070, MDC - 5
Length: 280M ; Pipe Dia: 450mm

Asset ID -310071

Sewer line — 310071, MDC 5 to Sector - 7
Length: 60M ; Pipe Dia: 500mm
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INFRASTRUCTURE DEVELOPMENT WORKS - Storm Water Network

SCHEDULE-D
(See item () of sub-clause (1) of clause 3)

(Haryana Shehri Vikas Pradhikaran)

Asset 1D -410001

Storm Water Drainage — 410001, Sector- 32
Length: 690 M; Pipe Dia: 600mm

Asset 1D —410002

Storm Water Drainage — 410002, Sector- 32
Length: 540 M; Open Drain

Asset ID —410003

Storm Water Drainage — 410003, Sector- 32
Length: 260 M; Box Drain: 600mm

Asset 1D —410004

Storm Water Drainage — 410004, Sector- 32
Length: 500 M; Box Drain: 600mm

Asset ID —410005

Storm Water Drainage — 410005, Sector- 32
Length: 900 M; Pipe Dia: 900mm

Asset ID -410006

Storm Water Drainage — 410006, Sector- 23
Length: 100 M; Pipe Dia: 450mm

Asset ID —410007

Storm Water Drainage — 410007, Sector- 23
Length: 300 M; Pipe Dia: 600mm

Asset ID —410008

Storm Water Drainage — 410008, Sector- 23
Length: 170 M; Pipe Dia: 800mm

Asset 1D -410009

Storm Water Drainage — 410009, Sector- 23
Length: 350 M; Pipe Dia: 600mm

Asset ID —410010

Storm Water Drainage — 410010, Sector- 23
Length: 380 M; Pipe Dia: 800mm

Asset ID -410011

Storm Water Drainage — 410011, Sector — 24 & 25
Length: 750 M; Pipe Dia: 1200mm

Asset ID —410012

Storm Water Drainage — 410012, Sector — 24 & 26
Length: 200 M; CBD: 1800mm

Asset ID —410013

Storm Water Drainage — 410013, Sector — 24 & 26
Length: 400M; Box Drain: 1800x2400mm

Asset 1D —410014

Storm Water Drainage — 410014, Sector-24 along with Ghaggar river

Length: 260 M; Pipe Dia: 900mm

Asset ID —410015

Storm Water Drainage — 410015, Sector — 24 & 26
Length: 300 M; Pipe Dia: 350mm

Asset ID -410016

Storm Water Drainage — 410016, Sector — 25 & 26
Length: 400 M; Pipe Dia: 1650mm

Asset ID —410017

Storm Water Drainage — 410017, Sector — 25 & 26
Length: 440 M; Pipe Dia: 1350mm

Asset ID -410018

Storm Water Drainage — 410018, Sector — 25
Length: 150 M; Pipe Dia: 1200mm

Asset ID -410019

Storm Water Drainage — 410019, Sector — 26 to 29
Length: 100 M; Pipe Dia: 800mm

Asset ID —410020

Storm Water Drainage — 410020, Sector — 26 to 27
Length: 200 M; Pipe Dia: 800mm

Asset 1D -410021

Storm Water Drainage — 410021, Sector — 26 to 27
Length: 590 M; Pipe Dia: 800mm

Asset ID —410022

Storm Water Drainage — 410022, Sector — 26 to 27
Length: 500 M; Pipe Dia: 1350mm

Asset 1D —410023

Storm Water Drainage — 410023, Sector-27
Length: 250 M; Pipe Dia: 900mm
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Asset ID —410024

Storm Water Drainage — 410024, Sector-27 to 28
Length: 220 M; CBD: 1650mm

Asset 1D —410025

Storm Water Drainage — 410025, Sector-27 to 28
Length: 780 M; Box Drain: 1800x2400mm

Asset ID —410026

Storm Water Drainage — 410026, Sector-27 to 28
Length: 300 M; Box Drain: 2100x2400mm

Asset ID —410027

Storm Water Drainage — 410027, Sector - 28
Length: 350 M; Pipe Dia: 600mm

Asset 1D -410028

Storm Water Drainage — 410028, Sector - 28
Length: 350 M; Pipe Dia: 600mm

Asset ID —410029

Storm Water Drainage — 410029, Sector - 28
Length: 250 M; Pipe Dia: 800mm

Asset 1D -410030

Storm Water Drainage — 410030, Sector - 28
Length: 60 M; Pipe Dia: 800mm

Asset ID —410031

Storm Water Drainage — 410031, Sector - 28
Length: 60 M; Pipe Dia: 600mm

Asset 1D -410032

Storm Water Drainage — 410032, Sector - 27
Length: 60 M; Pipe Dia: 900mm

Asset 1D -410033

Storm Water Drainage — 410033, 4- MDC
Length: 200 M; Pipe Dia: 900mm

Asset ID -410034

Storm Water Drainage — 410034, Sector - 3 to 4, MDC
Length: 400 M; Pipe Dia: 1200mm

Asset 1D -410035

Storm Water Drainage — 410035, Sector - 3 to 6, MDC
Length: 400 M; Pipe Dia: 1200mm

Asset ID —410036

Storm Water Drainage — 410036, Sector - 4 to 6, MDC
Length: 700 M; Box Drain: 3600x4000mm

Asset 1D —410037

Storm Water Drainage — 410037, Sector- 6, MDC
Length: 200 M; Box Drain: 3600x4000mm

Asset ID —410038

Storm Water Drainage — 410038, Sector- 4, MDC
Length: 190 M; Box Drain: 3600x4000mm

Asset ID —410039

Storm Water Drainage — 410039, Sector- 4, MDC
Length: 120 M; Box Drain: 3600x4000mm

Asset 1D —410040

Storm Water Drainage — 410040, Sector — 5-B, MDC
Length: 110 M; Pipe Dia: 900mm

Asset ID —410041

Storm Water Drainage — 410041, Sector — 5-B, MDC
Length: 200 M; Pipe Dia: 900mm

Asset 1D —410042

Storm Water Drainage — 410042, MDC-5-A
Length: 208 M; Pipe Dia: 600mm

Asset ID —410043

Storm Water Drainage — 410043, MDC-5
Length: 190 M; Pipe Dia: 600mm
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SCHEDULE-E
(See item () of sub-clause (1) of clause 3)
INFRASTRUCTURE DEVELOPMENT WORKS - Recycle Water Network
(Haryana Shehri Vikas Pradhikaran)

Asset ID-510001

Recycle- 510001, Sector -7
Length: 1221 M; Dia: 90 mm

Asset 1D-510002

Recycle- 510002, Sector -7
Length: 175 M; Dia: 90 mm

Asset ID-510003

Recycle- 510003, Sector -7
Length: 180 M; Dia: 90 mm

Asset 1D-510004

Recycle- 510004, Sector -6
Length: 741 M; Dia: 90 mm

Asset ID-510005

Recycle- 510005, Sector - 6
Length: 490 M; Dia: 90 mm

Asset 1D-510006

Recycle- 510006, Sector , 6-7
Length: 850 M; Dia: 90 mm

Asset 1D-510007

Recycle- 510007, Sector -6
Length: 73 M; Dia: 90 mm

Asset ID-510008

Recycle- 510008, Sector -5 & 6
Length: 246 M; Dia: 90 mm

Asset 1D-510009

Recycle- 510009, Sector -6
Length: 61 M; Dia: 90 mm

Asset ID-510010

Recycle- 510010, Sector - 6
Length: 522 M; Dia: 90 mm

Asset ID-510011

Recycle- 510011, Sector -6
Length: 61 M; Dia: 90 mm

Asset 1D-510012

Recycle- 510012, Sector -6
Length: 346 M; Dia: 90 mm

Asset ID-510013

Recycle- 510013, Sector -1 & 6
Length: 65 M; Dia: 160 mm

Asset ID-510014

Recycle- 510014, Sector -1
Length: 825 M; Dia: 160 mm

Asset ID-510015

Recycle- 510015, Sector -1
Length: 540 M; Dia: 160 mm

Asset ID-510016

Recycle- 510016, Sector - 1
Length: 193 M; Dia: 200 mm

Asset ID-510017

Recycle- 510017, Sector - 1
Length: 422 M; Dia: 200 mm

Asset ID-510018

Recycle- 510018, Sector 1 & 2
Length: 825 M; Dia: 250 mm

Asset ID-510019

Recycle- 510019, Sector -1 &5
Length: 65 M; Dia: 250 mm

Asset 1D-510020

Recycle- 510020, Sector -1 &5
Length: 45 M; Dia: 250 mm

Asset 1D-510021

Recycle- 510021, Sector -1 &5
Length: 45 M; Dia: 250 mm

Asset 1D-510022

Recycle- 510022, Sector - 5
Length: 1383 M; Dia: 160 mm

Asset ID-510023

Recycle- 510023, Sector - 5
Length: 1925 M; Dia: 90 mm
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Asset ID-510024

Recycle- 510024, Sector — 5
Length: 720 M; Dia: 90 mm

Asset 1D-510025

Recycle- 510025, Sector - 5
Length: 705 M; Dia: 90 mm

Asset 1D-510026

Recycle- 510026, Sector - 5
Length: 308 M; Dia: 90 mm

Asset ID-510027

Recycle- 510027, Sector — 5
Length: 300 M; Dia: 90 mm

Asset 1D-510028

Recycle- 510028, Sector - 5
Length: 69 M; Dia: 90 mm

Asset ID-510029

Recycle- 510029, Sector — 5
Length: 300 M; Dia: 90 mm

Asset 1D-510030

Recycle- 510030, Sector - 5
Length: 820 M; Dia: 90 mm

Asset ID-510031

Recycle- 510031, Sector - 5
Length: 835 M; Dia: 90 mm

Asset ID-510032

Recycle- 510032, Sector - 5
Length: 55 M; Dia: 90 mm

Asset 1D-510033

Recycle- 510033, Sector - 5
Length: 185 M; Dia: 90 mm

Asset ID-510034

Recycle- 510034, Sector — 5
Length: 160 M; Dia: 90 mm.

Asset 1D-510035

Recycle- 510035, Sector — 5
Length: 867 M; Dia: 90 mm

Asset ID-510036

Recycle- 510036, Sector —10,11,14,15
Length: 1998 M; Dia: 315 mm

Asset ID-510037

Recycle- 510037, Sector — 9 & 10
Length: 845 M; Dia: 90 mm

Asset 1D-510038

Recycle- 510038, Sector - 9
Length: 456 M; Dia: 90 mm

Asset ID-510039

Recycle- 510039, Sector -8 &9
Length: 515 M; Dia: 90 mm

Asset 1D-510040

Recycle- 510040, Sector -8 &9
Length: 280 M; Dia: 90 mm

Asset ID-510041

Recycle- 510041, Sector -8 &9
Length: 458 M; Dia: 160 mm

Asset 1D-510042

Recycle- 510042, Sector -8 & 5
Length: 122 M; Dia: 90 mm

Asset 1D-510043

Recycle- 510043, Sector -7 & 8
Length: 458 M; Dia: 90 mm

Asset 1D-510044

Recycle- 510044, Sector -7 & 8
Length: 610 M; Dia: 160 mm

Asset 1D-510045

Recycle- 510045, Sector -8 & 17
Length: 610 M; Dia: 90 mm

Asset |D-510046

Recycle- 510046, Sector - 16 & 17
Length: 731 M; Dia: 90 mm

Asset 1D-510047

Recycle- 510047, Sector - 17
Length: 890 M; Dia: 90 mm

Asset 1D-510048

Recycle- 510048, Sector - 16
Length: 1096 M; Dia: 90 mm
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Asset ID-510049

Recycle- 510049, Sector - 16 & 17
Length: 772 M; Dia: 250 mm

Asset 1D-510050

Recycle- 510050, Sector - 9 & 16
Length: 667 M; Dia: 250 mm

Asset 1D-510051

Recycle- 510051, Sector — 9 & 10
Length: 60 M; Dia: 250 mm

Asset ID-510052

Recycle- 510052, Sector — 10 & 15
Length: 448 M; Dia: 200 mm

Asset 1D-510053

Recycle- 510053, Sector — 10 & 15
Length: 480 M; Dia: 90 mm

Asset ID-510054

Recycle- 510054, Sector - 15
Length: 1168 M; Dia: 400 mm

Asset 1D-510055

Recycle- 510055, Sector - 15
Length: 519 M; Dia: 200 mm

Asset ID-510056

Recycle- 510056, Sector - 15
Length: 505 M; Dia: 90 mm

Asset ID-510057

Recycle- 510057, Phase - 11
Length: 294 M; Dia: 90 mm

Asset 1D-510058

Recycle- 510058, Phase - | & |1
Length: 327 M; Dia: 125 mm

Asset ID-510059

Recycle- 510059, Phase - | & 14
Length: 354 M; Dia: 125 mm

Asset ID-510060

Recycle- 510060, Sector — 12A &Phase-I
Length: 210 M; Dia: 200 mm

Asset 1D-510061

Recycle- 510061, Sector — 12A &Phase-I
Length: 428 M; Dia: 125 mm

Asset ID-510062

Recycle- 510062, Phase-I
Length: 825 M; Dia: 400 mm

Asset ID-510063

Recycle- 510063, Phase-I
Length: 678 M; Dia: 400 mm

Asset 1D-510064

Recycle- 510064, Sector - 14 &Phase-I
Length: 45 M; Dia: 315 mm

Asset ID-510065

Recycle- 510065, Sector - 14 &Phase-I
Length: 45M; Dia: 125 mm

Asset ID-510066

Recycle- 510066, Sector - 14
Length: 902 M; Dia: 90 mm

Asset ID-510067

Recycle- 510067, Sector - 14
Length: 751 M; Dia: 160 mm

Asset 1D-510068

Recycle- 510068, Sector - 14 & 12A
Length: 902 M; Dia: 250 mm

Asset 1D-510069

Recycle- 510069, Phase — I to 14
Length: 32 M; Dia: 250 mm

Asset ID-510070

Recycle- 510070, Sector - 12A
Length: 545 M; Dia: 160 mm

Asset ID-510071

Recycle- 510071, Sector - 12A
Length: 226 M; Dia: 160 mm

Asset ID-510072

Recycle- 510072, Sector - 12A to 20
Length: 446 M; Dia: 160 mm

Asset ID-510073

Recycle- 510073, Sector - 12A to 20
Length: 75 M; Dia: 200 mm
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Asset ID-510074

Recycle- 510074, Sector - 12A to 20
Length: 446 M; Dia: 400 mm

Asset 1D-510075

Recycle- 510075, Sector - 12A to Ph - |
Length: 116 M; Dia: 400 mm

Asset 1D-510076

Recycle- 510076, Ph - |
Length: 235 M; Dia: 160 mm

Asset ID-510077

Recycle- 510077, Ph - |
Length: 235 M; Dia: 90 mm

Asset 1D-510078

Recycle- 510078, Sector — 12A
Length: 446 M; Dia: 160 mm

Asset ID-510079

Recycle- 510079, Sector — 12A to 12
Length: 299 M; Dia: 90 mm

Asset 1D-510080

Recycle- 510080, Sector — 12A to 12
Length: 323 M; Dia: 160 mm

Asset ID-510081

Recycle- 510081, Sector — 12A to 12
Length: 45 M; Dia: 160 mm

Asset ID-510082

Recycle- 510082, Sector — 12A to 12
Length: 442 M; Dia: 160 mm

Asset 1D-510083

Recycle- 510083, Sector —Chowk 12,14,12A
Length: 83 M; Dia: 160 mm

Asset ID-510084

Recycle- 510084, Sector — 14 & 11
Length: 474 M; Dia: 160 mm

Asset 1D-510085

Recycle- 510085, Sector — 12 & 21
Length: 1090 M; Dia: 160 mm

Asset ID-510086

Recycle- 510086, Sector — 11 & 12
Length: 1227 M; Dia: 160 mm

Asset ID-510087

Recycle- 510087, Sector —4 & 12
Length: 53 M; Dia: 160 mm

Asset 1D-510088

Recycle- 510088, Sector -4, 11, 12
Length: 840 M; Dia: 160 mm

Asset ID-510089

Recycle- 510089, Sector -4 & 3
Length: 1070 M; Dia: 160 mm

Asset 1D-510090

Recycle- 510090, Sector -2 & 4
Length: 461 M; Dia: 160 mm

Asset ID-510091

Recycle- 510091, Sector —2 & 3
Length: 623 M; Dia: 200 mm

Asset 1D-510092

Recycle- 510092, Sector - 2 & 4
Length: 413 M; Dia: 160 mm

Asset 1D-510093

Recycle- 510093, Sector -2 & 5
Length: 608 M; Dia: 125 mm

Asset 1D-510094

Recycle- 510094, Sector —4 & 5
Length: 663 M; Dia: 125 mm

Asset 1D-510095

Recycle- 510095, Sector - 3
Length: 84 M; Dia: 200 mm

Asset ID-510096

Recycle- 510096, Sector — 3 to 21 & 20
Length: 3285 M; Dia: 400 mm

Asset 1D-510097

Recycle- 510097, Sector - 3
Length: 69 M; Dia: 200 mm

Asset 1D-510098

Recycle- 510098, Sector - 3
Length: 1090 M; Dia: 450 mm
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Asset 1D-510099

Recycle- 510099, Sector — 3
Length: 444 M; Dia: 450 mm

Asset 1D-510100

Recycle- 510100 Sector - 3
Length: 339 M; Dia: 400 mm

Asset ID-510101

Recycle- 510101, Sector - 3
Length: 669 M; Dia: 250 mm

Asset ID-510102

Recycle- 510102, Sector - 3
Length: 1270 M; Dia: 315 mm

Asset ID-510103

Recycle- 510103, Sector - 3
Length: 210 M; Dia: 315 mm

Asset ID-510104

Recycle- 510104, Sector - 21
Length: 270 M; Dia: 160 mm

Asset ID-510105

Recycle- 510105, Sector - 21
Length: 579 M; Dia: 160 mm

Asset ID-510106

Recycle- 510106, Sector - 21
Length: 134 M; Dia: 125 mm

Asset 1D-510107

Recycle- 510107, Sector - 21
Length: 1821 M; Dia: 125 mm

Asset 1D-510108

Recycle- 510108, Sector — 21
Length: 958 M; Dia: 125 mm

Asset 1D-510109

Recycle- 510109, Sector - 20
Length: 1325 M; Dia: 125 mm

Asset 1D-510110

Recycle- 510110, Sector— 4 & 5 Junction
Length: 53 M; Dia: 315 mm

Asset ID-510111

Recycle- 510111, Sector -9 & 16
Length: 30 M; Dia: 90 mm

Asset ID-510112

Recycle- 510112, Sector — 24 to 26 along with Ghaggar

Length: 1620 M; Dia: 150 mm

Asset ID-510113

Recycle- 510113, Sector — 27 along Ghaggar
Length: 765 M; Dia: 200 mm

Asset ID-510114

Recycle- 510114, Sector — 28 along Ghaggar
Length: 750 M; Dia: 250 mm

Asset ID-510115

Recycle- 510115, Sector — 24,25 & 26
Length: 1035 M; Dia: 160 mm

Asset ID-510116

Recycle- 510116, Sector — 24 & 25
Length: 60 M; Dia: 160 mm

Asset ID-510117

Recycle- 510117, Sector — 24 & 25
Length: 05 M; Dia: 160 mm

Asset 1D-510118

Recycle- 510118, Sector — 24 & 25
Length: 500 M; Dia: 160 mm

Asset ID-510119

Recycle- 510119, Sector — 24 & 25
Length: 310 M; Dia: 160 mm

Asset 1D-510120

Recycle- 510120, Sector — 26 & 27
Length: 1127 M; Dia: 200 mm

Asset ID-510121

Recycle- 510121, Sector — 26 & 27
Length: 60 M; Dia: 200 mm

Asset 1D-510122

Recycle- 510122, Sector — 26 & 27
Length: 1008 M; Dia: 200 mm

Asset ID-510123

Recycle- 510123, Sector — 27 & 28
Length: 1072 M; Dia: 200 mm

Asset ID-510124

Recycle- 510124, Sector — 27 & 28
Length: 60 M; Dia: 160 mm

Asset ID-510125

Recycle- 510125, Sector — 27 & 28
Length: 646 M; Dia: 200 mm

Asset ID-510126

Recycle- 510126, Sector — 27 & 28
Length: 401 M; Dia: 200 mm




HARYANA GOVT. GAZ. JAN. 16, 2024 (PAUS. 26, 1945 SAKA) 47

SCHEDULE -F
(See item () of sub-clause (1) of clause 3)

INFRASTRUCTURE DEVELOPMENT WORKS - BUILDING INCLUDINGSTRUCTURES THEREON

(Haryana Shehri Vikas Pradhikaran)

Asset 1D-610001

Water Treatment Plant — 24.50 MLD, Sector - 32, Panchkula
Area: 8.78 Acres

Asset ID-610002

Water Treatment Plant, Sector - 1, MDC
Area: 9.79 Acres

Asset 1D-610003

Water Treatment Plant, Sector - 1, Panchkula
Area. 36.53 Acres

Asset 1D-610004

Sewage Treatment Plant — 57 MLD, Sector - 20, Panchkula
Area: 15.55 Acres

Asset ID-610005

Sewage Treatment Plant, Sector - 28, Panchkula Extension
Area: 10.75 Acres

Asset 1D-610006

Dushera Ground, Sector - 5, Panchkula
Area: 5.66 Acres

Asset ID-610007

Sewage Disposal Plot-73, Industrial Area, Phase — |
Area: 2.85 Acres

Asset 1D-610008

Sewage Disposal Near NH Barrier, Industrial Area, Phase — |
Area: 0.04 Acres

Asset ID-610009

Sewage Disposal Adj. T/Well No. G-10, Sector-19
Area: 0.01 Acres

Asset ID-610010

Sewage Disposal (KV-7) near Vill Kundi, Sector — 20
Area: 0.01 Acres

Asset 1D-610011

Sewage Disposal (KV-9) near 1 Marla Plot, Sector-20
Area: 0.01 Acres
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SCHEDULE -G
(See item () of sub-clause (1) of clause 3)

Land Including - STRUCTURES THEREON (Haryana Shehri Vikas Pradhikaran)

Asset ID —710001

Rajiv Gandhi Walker’s Park — 710001, Sector — 1-MDC
Area: 150.00 Acres

Asset ID —710002

Recreational Park - 710002 , Sector — 1-MDC
Area: 35.00 Acres

Asset ID —710003

Mango Orchard — 710003, Sector — 4-MDC
Area: 4.00 Acres

Asset 1D —710004

Topiary Park — 710004, Sector — 6
Area: 6.00 Acres

Asset ID —710005

Nirzar Vatika Park — 710005, Sector — 5
Area: 16.00 Acres

Asset ID —710006

City Fountaion Park — 710006, Sector — 5
Area: 18.00 Acres

Asset ID —710007

Silver Jublee Park — 710007, Sector — 5
Area: 12.00 Acres

Asset ID —710008

Cactus Garden — 710008, Sector — 5
Area: 08.00 Acres

Asset 1D —710009

Town Park — 710009, Sector — 5
Area: 15.00 Acres

Asset ID —710010

Traffic Park — 710010, Sector — 12
Area: 03.85 Acres

Asset ID —710011

HSVP Nursery — 710011, Indl. Area Ph-I
Area: 05.42 Acres

Asset ID —710012

Herbal Park — 710012, Sector — 26
Area: 08.99 Acres

Asset ID —720001

Green Belts — 720001, Sector — 2 MDC
Area: 1.58 Acres

Asset 1D —720002

Green Belts — 720002, Sector — 4 MDC
Area: 3.55 Acres

Asset ID —720003

Green Belts — 720003, Sector — 7
Area: 2.5 Acres

Asset 1D —720004

Green Belts — 720004, Sector — 6 MDC
Area: 6.00 Acres

Asset ID —720005

Green Belts — 720005, Sector — 6
Area: 11.14 Acres

Asset ID —720006

Green Belts — 720006, Sector — 1
Area: 5.55 Acres

Asset ID —720007

Green Belts — 720007, Sector — 2
Area: 3.86 Acres

Asset ID —720008

Green Belts — 720008, Sector — 3
Area: 5.76 Acres

Asset ID —720009

Green Belts — 720009, Sector — 4
Area: 7.60 Acres

Asset ID —720010

Green Belts — 720010, Sector — 12
Area: 3.47 Acres

Asset ID —720011

Green Belts — 720011, Sector — 21
Area: 4.00 Acres
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Asset ID —720012

Green Belts — 720012, Sector — 12A
Area: 6.40 Acres

Asset ID —720013

Green Belts — 720013, Sector — 20
Area: 7.60 Acres

Asset ID -720014

Green Belts — 720014, Industrial Area Ph |
Area: 18.51 Acres

Asset ID —720015

Green Belts — 720015, Industrial Area Ph |1
Area: 14.56 Acres

Asset ID —720016

Green Belts — 720016, Sector — 31
Area: 15.80 Acres

Asset ID —720017

Green Belts — 720017, Sector — 27
Area: 2.09 Acres

Asset ID —720018

Green Belts — 720018, Sector — 27
Area: 3.09 Acres

Asset ID —720019

Green Belts — 720019, Sector — 28
Area: 2.22 Acres

ARUN KUMAR GUPTA,
Additional Chief Secretary to Government, Haryana,
Town and Country Planning Department.

10808—C.S.—H.G.P., Pkl.



